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THE MINISTER OF DEFENCE (SHRI GEORGE 
FERNANDES): (a) Out of 934 pending cases relating to 
penslonalY matters. 579 cases have already been sellied. 

(b) to (d) 355 cases are pending with audit authorities 
uue to dispute 01 nominees, non-availability of required 
rlocuments etc. All efforts are being made to ensure 
speedy ftnalisation 01 these cases. Claimants are advised 
for complying with audit requirements. As soon as the 
Icqulslte documentslinfonnation are made available by the 
Individual/organisation concemed, the cases are finalised 
Immediately. 

Employment Assurance Sc~me 

2275 SHR' KHARABELA SWAIN: Will the Minister 
of RURAL AREAS AND EMPLOYMENT be pleased to 
state 

la) the cntena to divide the block under 'A', 'B' and 
'C' category under the Employment Ass ... rance Scheme; 

Ib) ',vhether the Government send tile full amount of 
money to each block every year as per the above 
categoris;Jtl:>n; and 

(e) If so. the reasons for not sending the full amount 
to the d,stnct of Balasor 01 Orissa during 1997-98. 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
BABAGOUDA PATIL): (a) Initially the blocks under 
Ecmp;oyment Assurance Scheme (EAS) was divided in 
three categories i.e. 'A', 'B' and 'C' on the basts of rural 
population for the purpose 01 release of instalments. All 
blocks included under EAS since 1996-97 have been 
placed in Category 'C'. 

(b) There IS no fixed yearly allocation under EAS for 
a block. A distnct can send proposal for release of funds 
for a block after utilisation of 50% of the available funds. 

(c) Two Instalments were released to 12 blocks of 
Balasore district during 1997-98. While releasing first 
instalment to 8 blocks of the district, Rs. 4.40 lakhs was 
deducted because of short release of State matching 
share. Proposal for release of 3rd instalment for 1997-98 
was received on 6th April. 1998 after the closing of the 
ftnanclal year. 

BAUXITE MINE 

2276. SHRI RAM PAL UPADHAYAY: WHI the Minister 
of STEEL AND MINES be pleased to state: 

(a) the details of Bauxite mines in Rajasthan Iocation-
wise: 

(b) whether some new Bauxite mines have been 
discovered by the Geological survey of India or the State 
Directorate of Mines in Rajasthan; 

(c) if so, the details thereof, location-wise; and 

(d) the eldent of Bauxite deposits discovered In the 
new areas? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS): (a) There is 
no Bauxite mine in Rajasthan. 

(b) No, Sir. 

(c) and (d) Questions do not arise. 

(rrans/alion] 

Grants to Voluntary Organisations under RGNDM 

2277. SHRI CHHATRA PAL SINGH: Will the Minister 
of RURAL AREAS AND EMPLOYMENT be pleased to 
state: 

(a) the names of Schemes of Rajiv Gandhi National 
Drinking Watel Mission under which grant is being given 
to the Voluntary Organisations; 

(b) the amount 01 grant released to the Voluntary 
Organ;sations for the last two years and the criteria lixed 
lor sanctioning 01 grant; 

(c) the names 01 the Voluntary Organisations to whom 
grant sanctioned during the last two years alongwith the 
nature of their projects approved, State-wise; and 

(d) the names of the Voluntary Organisations, whosfl 
projects were rejected State-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
BABAGOUDA PATIL): (a) to (d) Information is being 
collected and will be laid on the Table of the House. 

[English] 

Uranium Deposits 

2278. SHAI FRANCISCO SARDINHA: Will the 
Minister or STEEL AND MINES be pleased to state: 

(a) whether Uranium deposits have been located in 
South India; and 
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(b) If so. the details thereof. State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS): (a) and (b) 
Uranium deposit is found in Andhn Pradesh. 

Pilot Project In Kerala 

2279. SHRI A.C. JOS: Will the Minister of RURAL 
AREAS AND EMPLOYMENT be pleased to state: 

(a) whether State Government of Kerala has 
submitted any Pilot Project called zero unemployment 
district to the Union Govemment for approval and financial 
assistance; 

(b) if so, the details thereof and the district identified 
by the Governm"nt for this purpose alongwith the total 
cost of the Projects; and 

(c) the time by which this project is likely to be 
completed? 

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
BABAGOUDA PATll): (a) Yes, Sir. A pilot project entitled 
"Pilot project for full employment through agro-based 
proJoct" in ThrisslJr district has been received from 
Government of Kerala for approval and financial 
assistance undp.r Innovative JRY. 

(b) and (c) The project was placed before the 
Screening Committee in its meeting held on 23.9.1997. 
The committee considered and rejected the project as 
the project did not conform to the laid down guidelines 
01 the scheme. 

Residential Accommodation to Staff 
of K_Vs. In Delhi Cantl. 

2281. SHRI CHAMAN lAL GUPTA: Will the Minister 
of DEFENCE be pleased to state: 

(a) whether defence authorities have entered int" an 
agreement with Kendriya Vidyalaya Sangathan, in the 
matter of allotting residential accommodation to the Staff 
of these schools while opening Kendriya Vidyalayas in 
Delhi Cantt; 

(b) if so, the main features thereof; 

(c) whether the defence authorities have made certain 
~mendments on their own In vlolatton of the agreement's 
I·lrOVISlon. 

(d) If so. the reasons and Justification therefor; 
and 

(e) thE: remedial steps proposed to be taken in that 
regard? 

THE MINISTER OF DEFENCE (SHRI GEORGE 
FERNANDES): (a) Yes, Sir. 

(b) According to the agreement, a minimum of 50 
per cent residential accommodation is to be provided for 
the staff of the Kendriya Vidyalayas by the defence 
authorities of Delhi Area. 

(c) No, Sir. 

(d) ar.d (e) Do not arise. 

Joint Reservadon Company for Air India 
and Indian Airlines 

2281. SHRI K.S. RAO: Will the Minister of CIVil 
AVIATION be pleased to state: 

(a) whether Ai: India and the Indian Airlines in 
collaboration with Abacus India proposed to set up a 
new company for marketing reservation system in the 
country; 

(b) if so, the details thereof; and 

(c) the objectives to be achieved thereby? 

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR): (a) to (c) It is proposed to set up a Joint 
Venture Company with the following share-holding 
pattern:-

Air India 25.5% 

Indian Airlines 25.5% 

Abacus 49% 

The main objective of the proposed Company is to 
give the Indian travel agents access to a world class 
Computerised Reservation System. 

Non Conforming Industries In Unauthorised 
Colonies 

2282. DR. MADAN PRASAD JAISWAL: Will the 
MINISTER OF URBAN AFFAIRS AND EMPLOYMENT 
be pleased to state: 

(a) whether the Govemment have identif;ed the non-
corforming industries operating in unauthorised colonies 
In Delhi; 

(b) if so. the details thereof; and 


